Central Administrative Tribunal
S Principal Bench

C.R. No. 309 of 1727

in
] ' O.Aa. No. 1233 of 1976
| _
5 New Delhi, dated this the  2%th August, 2001
HON"BLE MR. S.R. ADIGE, VICE CHAIRMAN (&)
HON’BLE DR. &. YEDAVALLI, MEMBER (J)
1. Shri Ishwar Dass,
5/0 Shrri Nathu Ram,
/o &-D, Raillway Colony,
Tughlakabad, New Delhi-110044. :
x 2. Shri Tulsi Ram Meena,
S/o Shiri Sawalva Ram Meena,
RS0 Prahladpur Colony,
Badarpur, Tughlakabad,
Maw Delhi-110044, .. Petitioners
) (By &dvocate: Shri K.N.R. Rillai)
Yarsus

Shirli Rakesh Chopira,
;. Divisiocnal Railway Manager,
: Hortharn ﬁailW&y,
; State Entry Road,
MHew Delhi. A ' .. Respondent

(By advocate: Shri R.L. Dhawan)

ORDER _(QOral)

(,i C.R._ADIGE. ¥C (A)
Heard both sides.
2. In the light of the submissions made the
C.P. ig dropped and notices are discharged granting
liberty to applicant No.2 Shri Tulsi Ram Meena to
PRI I WPV Dy o New 0 q‘ 3
agitate  any surviving e grievance by availing of
such  remedies as are available to him in  accordance
with law, if so advised.
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